FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
SHARAK HEALTHCARE PRIVATE LIMITED

k. NAME OF THE CORPORATE | Sharak Healthcare Private Limited
PERSON
7. DATE OF INCORPORATION OF | 22/12/2006
CORPORATE PERSON
3 AUTHORITY UNDER WHICH | Registrar of Companies, Delhi & Haryana,
CORPORATE PERSON IS | New Delhi
INCORPORATE/REGISTERED.
4 CORPORATE IDENTITY NUMBER U85110DL2006PTC 156945
53 ADDRESS OF THE REGISTERED | 202, First Floor, Okhla Industrial Estate,
5 72&5&'2]5;;@g/C\:ITPEAIF",EORFSFé%E s Phase -IlI, New Delhi, 110020
LIQUIDATION  COMMENCEMENT | 29/12/2021
DATE OF CORPORATE PERSON
7. NAME, ADDRESS, EMAIL | Manish Santosh Buchasia
ADDRESS, TELEPHONE NUMBER | Insolvency Professional
AND THE REGISTRATION NUMBER | Registration No. IBBI/IPA-002/1P-
OF THE LIQUIDATOR N00487/2017-2018/11449
306, 3rd Floor, (Part-A) "Gala Mart" Nr
Sobo Centre, Before Safal Parisar, Above
SBI/ Union Bank/ Hindmart, South Bopal,
Ahmadabad, Gujarat, 380058
- e N Email: manishbuchasiacs@gmail.com |
8. LAST DATE FOR SUBMISSION OF | 28/01/2022
CLAIMS

‘Notice is hefeby gi\/eﬁ that the Sharak Healthcare Private Limited héisicohﬁ'méﬁc’éd-\/aﬁntary
liquidation on 29" December, 2021.

The stakeholders of Sharak Healthcare Private Limited are hereby called upon to submit a
proof of their claims on or before 28" January, 2022 to the liquidator at the address mention
against item no. 7

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties

Date:

30/12/2021

Reg No

M omrther—"2

Manish Santosh Buchasia

Regd. Insolvency Professional
IBBI/IPA-002/IP-N00487/17-18/11449
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CSL based on its requirement. Further, no retainer fee shall be paid toany
empanelled insurance company.

IDBI Bank Ltd., Retail Recovery,.E-L First Floor, Videocon Tower,

| IDB I BAN K Jhgndewalan Extn., Ngw Delhi-110055, Ph.. 011 680330}56, 66084896
'  SYMBOLIC POSSESSION NOTICE

FORM A
/ PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process Regulations, 2017)
~ For the attention of the stakeholders of
Sharak Healthcare Private Limited

/

Fy

punjab noti nal bank

Notice is hereby given under The Securitisation and Reconstruction of Financial Assets & Enforcement of
Security Interest Act, 2002 and in exercise of powers conferred under Section 13(12) read with Rule -9 of
The Security Interest (Enforcement) Rules, 2002. The Bank Issued demand notices to the following
Borrower/Co —Borrower/Guarantor on the date mentioned against their name calling upon them to repay
the amount within Sixty days from the date of receipt of said notice. Since, they failed to repay the
amount, notice is hereby given to them and to the public in general that the undersigned has taken the
possession of the property described herein below in exercise of powers conferred on him under section
g 3(4) of the said Act read with Rule 9 of the said Rules on the dates mentioned against the name of the
Orrower. -
The borrower, in particular and the public in general are hereby cautioned not to deal with the property.

Any dealing with the property will be subject to the charge of IDBI Bank Limited for the amount given
against their names with future interest and charges thereon.

. 'Name of Borrower/ Date of Date of
5 Co-borrower/Guarantor Demand Symbolic
~]and owner of the property Notice | Possession

M/s. Chinmastika 06.08.2021| 28.12.2021
Foods and Deverages
Prop: Hemanshoo

Description of

_ Amount O/s as
Mortagaged Property

mentioned in the
notice u/s 13(2)
Rs 653,46,809/- (Rupees
Fifty Three Lakh Forty Six
Thousand Eight Hundred

ST.

Plot No. 71-72, Kh. No 11/4 &
11/26, Milan Garden,
Mandoli Delhi-110093

.| NAME OF THE CORPORATE PERSON

Sharak Healthcare Private Limited

2.| DATE OF INCORPORATION OF

CORPORATE PERSON

22/12/2006

.{ AUTHORITY UNDER WHICH

CORPORATE PERSON IS
INCORPORATE/REGISTERED.

Registrar of Companies,
Delhi & Haryana, New Delhi

CORPORATE IDENTITY NUMBER

U85110DL2006PTC 156945

.| ADDRESS OF THE REGISTERED

OFFICE AND PRINCIPAL OFFICE
(IF ANY) OF CORPORATE PERSON

202, First Floor, Okhla Industrial Estate, Phase-lII
New Delhi-110020

.| LIQUIDATION COMMENCEMENT

DATE OF CORPORATE PERSON

29/12/2021

.| NAME, ADDRESS, EMAIL ADDRESS, -

TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE

LIQUIDATOR

Manish Santosh Buchasia
Insolvency Professional

Registration No.: IBBI/IPA-002/IP-N00487/2017-
2018/11449306,

3rd Floor, (Part-A) “Gala Mart” Nr Sobo Centre,

Before Safal Parisar, Above SBI/Union Bank/Hindmart,

South Bopal, Ahmadabad, Gujarat, 380058
Email: manishbuchasiacs@gmail.com

8.

LAST DATE FOR SUBMISSION OF

28/01/2022

...the name you can BANK upon!
I OF INDIA UNDERTAKING)

| Nagar, Ghaziabad,UP, email:-cs8228@pnb.co.in
- DTICE (For Immovable Property)

Punjab National Bank under the Securitisation and Reconstruction of
and in Exercise of Powers conferred under section 13 (12) read with rule
demand notice on below mentioned dates calling upon the following
)0 Within 60 days from the date of receiptofthe said notice.

'given tothe borrower and the publicin general that the undersigned has
16l8e of powers conferred on him under sub — section (4) of section 13 of
2002 on following dates.

iutloned not to deal with the property and any dealings with the property

1 (8) of section 13 of the Act, in respect of time available, to redeem the

ERTIES __
~ |Dateof Demand Notice| Amount Outstanding

Aggarwal and and Nine Only) CLAIMS . i  Unhe}
Mrs. Shanta Aggarwal ason 01.06.2021 Notice is hereby given that the Sharak Healthcare Private Limited has commenced volunta i
(Guarantg?) liquidation on Zg‘gDecember, 2021. ? arcel 4 46506:740,

The stakeholders of Sharak Healthcare Private Limited are hereby called.upon to submit a proof| = N©.BI78, 2nd Floor,

and interest &

2. M/s. Aggarwal 06.08.2021| 28.12.2021 |PlotNo.71-72, Kh. No 11/4 & Rs 42,71,789/- (Rupees| |of ti?\,eir claims on or before 28" January, 2022 to the liquidator at the address mention against item J.P. Garden Estate, J.P. I 30-12-2021 Charges thereon
Associates Prop 11/26,. Milan Garden,|Forty Two Lakh Seventy| (™' Sl | | r. Ghaziabad, District - |
: : The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders : : i
Mrs. Shanta Aggarwal Mandoli Delhi-110093 One Tholusandl Seven may submit the proof of claims in perspon, by poslt or gy elecrfrgnic means. i s ing 93.46 Sq. Mtr. Within
Hundred Eighty Nine Only)\| [submission of false or misleading proofs of claim shall attract penalties. tegistrar -ll, Ghaziabad
-ason01.06.2021 S Sd-|  d, U.P., Bounded as : East
Date: 31.12.2021 : il

Sd/-

' | 12Mtr. wide Road, North -
Authorised Officer, IDBI Bank Ltd. Regd. Insolvency Professional

Reg No.: IBBI/IPA-002/IP-N00487/2017-2 18!‘1144?& PlotNo. B-79

i lace : Ahmedabad
Place: New Delhi

Manish Santosh Buchasia /
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